


























































































































































































































Statewise Break up of Registered Gl Applications as on March 31,
2018
Andhra Pradesh, 18 Assam, 6
Arunachal Bihar, 11 Chhattisgarh, 5
West Bengal, 21 Foreign, 13 Pradesh, 1
Goa, 1
Uttarakhand, 1 Himachal
o /_Gujarat, Pradesh, 6
Uttar Pradesh, 25 13
Tri 1 India
redre, — (Basmati), 1
Telangana, 14 \Jammu &
Kashmir, 7
Tamil Nadu, 28 Karnataka, 39
Kerala, 27
Odisha, 15
| Maharashtra , 30
Sikkim, 1
Rajasthan, y/
Punjab, 1 Nagaland, 3J/ L Madhya Pradesh, 9
Mizoram, 1 i
Pondicherry, 2 Manipur, 4
Meghalaya, 2

Year-wise breakup of GI Authorised User Applications filed as on March 31, 2018

Year No. of Applications
2003-04 0
2004-05 0
2005-06 0
2006-07 0
2007-08 0
2008-09 0
2009-10 101
2010-11 124
2011-12 145
2012-13 1070
2013-14 471
2014-15 262
2015-16 176
2016-17 1548
2017-18 823
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